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The funds allocated under JRY are 
meant for direct generation of employment 
underthe Yojana. It is estimated that 937.94 
lakh mandays will be generated in Bihar 
uncler JRY in the current financial year i.e. 
1992-93. 

implementation of Official language 
Policy In F.C.I. ltd. 

8. SHRITARACHAND KHANDELWAl: 

In Hindi typing. Efforts would be made to buy 
more nurmeroftypewrlters in Hind. Training 
programme in Hindi stenography has been 
envisaged. More check pOints are . 
contelJ1)lated for If11)Iementation of Section 
3 (3) of Official language kL Employees 
are encouraged to participate in vanous 
incentive schemes. Quarterly review 
meetings are held to review progress made 
In the use of Hindi. 

Will the PRIME MIN!STER be pleased to [English) 
state: 

(a)whethertheOfficial Language Policy 
is being followed in the Fertilizer Corporation 
of India limited; 

(b) If not, the nature of the shortcomings 
which have been noticed especially in its 
offices located in 'A' region; and 

(c) the steps proposed to be taken to 
ensure proper Implementation of the 
aforesaid policy there? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND 
FERTILIZERS (DR. CHINTA MOHAN): (a) 
to (c). All possible efforts are made by FCI to 
ensure implementation of official language 
policy. There are a number of shortcomings 
In Implementation of the policy In the 
Company. The nature of shortcomings 
especiaHy in 'A' region include: 

(i) Targets laid down not being achieved 
in many areas such as purchase of reqUired 
number of Hindi typewriters and bilingual 
electronic office equipment; required number 
of Hinditypistslstenographers, issue of letters 
in Hindi; implementation of Sec 3 (3) of 
Official language Act; purchase of adequate -
nLmber of books in Hindi, adequate number 
of Sections doing work in Hindi etc. All efforts 
are being made by the COf1l>C1ny to ensure 
proper implementation of the Official 
language policy. Persons are being trained 

Secondment of Civil Servants to 
Private Sector 

9.SHRISOBHANADREESWARARAO 
VADDE: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Government are 
considering a proposal drawn up by the 
confederation of Indian industry for the 
secondment of eMl Servants to private sector 
Industry; 

(b) if so, the latest stage of consideration 
of this proposal; 

(c) the response from the Civil Servants 
to this proposal; 

(d) whether the Govemment have also 
examined the Bridge Progamme which is 
being implemented in the United Kingdom; 

(e) the likely date by which the 
Govemment win take a decision on this 
issue; and 

(f) if not •. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) to (e). A proposal 
has been recelvedfromthe Confederation of 
Indian Industry for secondment of civil 



89 Written Answers ASADHA 17,1914 (SAKA) Written Answers 90 

servants to private sector industry. The 
proposal is under examination. 

(f) Does not arise. 

Allocation for Rural Development 

10. SHRI GANGADHARA SANIPAlLl: 
Will the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) the allocation made in the Eighth 
Five Year Plan for each rural development 
scheme, "ear-wise; 

(b) whether the allocation is less as 
compared to the allocation made in the 
Seventh Five Year Plan; and 

(c) if so, the details thereof and the 

reasons therefor? 

THE MINISTE~ OF STATE OF THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION AND 
MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY 
SOURCES (SHRI SUKH RAM): (a) to (c). A 
statement showing position of Central 
approved outlays in respect of different 
schemes of rural development for Seventh 
Five Ye~r Plan and the tentative outlays for 
the Eighth Five Year Plan is at statement-I 
attached. Higher outlay has been made for 
rural development schemes for Eighth Five 
Year Plan as compared to that made during 
the Seventh Five Year Plan. Year-wise 
allocations of different schemes forthe Eighth 
Five Year Plarrperiod will be decided at the 
time ottinalisation of Annual Plans. However, 
scheme-wise allocations for 1992-93 are 
given in the Statement-II attached. . 




